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RAJYA SABHA SECRETARIAT
NOTIFICATION
New Delhi, the 8th June, 2026

F. No. LAFEAS-TO20/1/2026-Table Office-RSS.— Shri Sukhendu Sekhar Ray, an elected
Member of the Council of States (Rajya Sabha), representing the State of West Bengal, resigned his seat in
the Rajya Sabha and his resignation has been accepted by the Chairman, Rajya Sabha w.e.f. 8th June, 2026.

Dr. K.S. SOMASHEKHAR, Secy.
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